
FORM A
PUBLIC ANNoT,NCEMDN.I

(Under Regulation 6 ofthe Insolvency aod Bankruptcy Board oflndia (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S BIJDI{ALE ENGINtrER PRIVATE LIMITf,D
R[LEvANr PARTICULARS

l. Nane of corporate debtor M/S. qIJDHALE ENGINEER PRIVATE
LIMITED

Date of incoruontion ofcorDorate debtor 28/06t1984
3. Authority under which corporate debtor is

incoruorated / registered
REGISTRAR OF COMPANIES, MUMBAI,
Under the ComDanies Act 1956

4, Corporrte Identity No. / Limited Liability
Identification No.ol corDorate debtor

u99999MII1984PTC033297

5. Address of the registered office and
princiDal olfice {iI anv) ofcorDorat€ debtor

Plot No,A-20, MIDC Shiroli, T6l- Hatkanangale,
Dist-Kolhsiur KolhaDur MH 416122 IN

6. Insolvency commencement date in resp€ct of l1l1212019 - Date otOrd€r,
13/1212019 - Dat€ of r€ceiDt ofcoDv from NCLT

7. Estimated drte of closure of insolvency 180 days from date ofcommencement ofresolution
Drocess which is JUNE 8.2020

8, Nane and registrstion number of the
insolv€ncy professional acting ,s interim
rcsolulion Drofessional

LAXMAN DIGAMBAR PAWAII
REG NO. IBByIPA-003/IP-N000152017-18/10104

9. Addr€ss and €-nail olthe interim resolution
pmfessional, as regist€red with the Board

FLAT NO. I 6. FIRST FLOOR.
BHAKTI COMPLEX, BEHIND
DR AMBEDKAR STATUE,
PIMPRIj PUNE-4I1018
Mobile No. 9921516368, 9422327957
Email - cmapawarl@gmail.com

10. Address and e-mail to be used for
correspondence *ith the interim resolufion
professionsl

FLAT NO. 16, FIRST FLOOR,
BHAKTI COMPLEX, BEHIND
DR AMBEDKAR STATUf,.
PrMPRr, PUNf,4t1018
Mobile No. 9921516368, 9422327957
Emril - cmspawarl@email.com

ll Last date for submissioo ofclaims 27/r2n0t9
Classcs oI creditors, ilany, und€r clause (b)
of sob-section (6A) of section 21, sscertain€d
by th€ interim resolution Drofessional

N/A

Names of Insolv€ncy Prcfessionals identiff ed
to sct as Authorised Representative of
creditors in a class Clh.ee nam€! for €ach
class)

t4. a) Relevant Forns and
b) Details of authorized

reDresentatives are available at:

Web link: - https://ibbi.gov.in/hom€/downlosds

Phvsicrl Address: - N/A

Notice is hereby given that the National Company Law Tribunel hrs ord€red fhe commencement of e
corporate insolvency resolution process of the M/S. BUDHALE ENGINEER PRMTE LIMITtrD on

tul2nn$-
The creditors of M/S. BUDHALf, ENGINEER PRIVATE LIMITED are hereby called upon to 6ubmit
rh€ir clains with proof on or hefore 2111212019 to the interim r€solution professional at the address
mentioned rgrinsr entry No,10.
The financial creditors shall submit their claims with proof by €l€ctronic means only, All other cr€ditors
mry submit the claims with proofin persoii.by post or by electronic means.
A linancial creditor belonging to s class, ts listed ag"inst th€ entry No. 12, shall indicrte its choice of
authorized representative from among the three insolvency professionals listed against cntry No.l3 to act
,s authorized repr€sentative ofthe class Ispecify classl in Form CA,
Submission offalse or misleading proofs ofclaim shrll rttrr(t penaltiet

D^te - 13/1212019
Place-PUNE

LAXMAN DIGAMBAR PAWAR

@**;3S
o 

-/rcRIpa-|l(]:t/tP-N00cl5/ I t'W2i1i 2013/10104

Name aod Sisnature oflnt€rim Resolution


